NI TEM NO. 23 COURT NO. 4 SECTION |11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C)...CC No(s).3481/2017
(Arising out of inpugned final judgnent and order dated 24/08/2016
in WI No. 173/ 2016 passed by t he Hi gh Court of Judi cature

Al | ahabad)

MUNI Cl PAL COWM SSI ONER AGRA NAGAR NI GAM Petitioner(s)
VERSUS

VODAFONE SOUTH LI M TED ANR. Respondent ( s)

(Wth appln. (s) for c/delay in filing and refiling SLP and office

report)

Date : 20/02/2017 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR. JUSTI CE RANJAN GOGO

HON&#39; BLE MR. JUSTI CE NAVI N SI NHA
For Petitioner(s) M. Jitendra Mhan Sharma, Sr. Adv.

M. Ait Sharnm, Adv.

Seema Songh, Adv.
Nitin Singh, Adv.
Vi kas Bansode, Adv.

=55

For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER
Heard the | earned counsel for the petitioner
and perused the relevant material .
Appli cations for exenption from filing
official translation and fromfiling certified copy
of the judgment are all owed.
Del ay condoned.
I ssue noti ce.
Tag with S.L.P.(C No.37524 of 2016.
(Neetu Khaj uria)
Court Master (Asha Soni)
Court Master

at



